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GOVERNMENT OF INDIA
MINISTRY OF TRIBAL AFFAIRS
RAJYA SABHA
STARRED QUESTION NO- *31
TO BE ANSWERED ON- 06/12/2023
VULNERABLE TRIBES
*31 SHRI RAKESH SINHA:
Will the Minister of TRIBAL AFFAIRS be pleased to state:
(a) whether it is a fact that a number of vulnerable tribes in general, and Meghalaya in particular,
are facing problem of not only cultural identity but also economic exclusion due to their own
psychological reasons;
(b) if so, the steps taken to protect their identity and existence;

(c) the reasons for continuously decreasing population of these tribes; and

(d) whether there are any statistics to show the number of children in these tribes in the age group
of zero to twelve (0-12), if so, the details thereof?

ANSWER

MINISTER OF TRIBAL AFFAIRS
(SHRI ARJUN MUNDA)

(a) to (d): A statement is laid on the table of the House.
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Statement referred to in reply to parts (a) to (d) of Rajya Sabha Starred Question No. *31
for answer on 06.12.2023 tabled by Shri Rakesh Sinha regarding “Vulnerable tribes”

(a) & (b): There are 75 groups of most vulnerable sections amongst the tribal communities who
are classified as the Particularly Vulnerable Tribal Groups (PVTGs) spread over 18 States and the
Union Territory of Andaman & Nicobar Islands. There are no such identified PVTGs in State of
Meghalaya.

For cultural preservation and promotion of tribes including PVTGs, Ministry of Tribal Affairs
(MoTA) is administrating the scheme of “Support of Tribal Research Institute” under which
financial assistance is provided to the State Tribal Research Institutes (TRIs) for implementing
various projects including preservation and promotion of their art, culture, practices and traditions
based on the annual proposals submitted by the States / UT.

In so far as socio-economic development of PVTGs, this Ministry is implementing the Scheme of
“Development of PVTGs” with the objective of overall socio-economic development and welfare
of these most vulnerable sections among tribal people. Funds are provided to the concerned State
Government / UT on the basis of their proposals for Conservation cum Development (CCD)
plans. Besides development projects are undertaken by the States out of Tribal Sub-Plan funds.

Government has recently launched Pradhan Mantri Janjati Adivasi Nyaya Maha Abhiyan (PM-
JANMAN) that aims to saturate PVTG households and habitations with basic facilities such as
safe housing, clean drinking water and sanitation, improved access to education, health and
nutrition, road and telecom connectivity, and sustainable livelihood opportunities.

Ministry of Tribal Affairs is also implementing a flagship scheme “Eklavya Model Residential
School (EMRS)” to provide quality education to ST Students from class 6th to 12th. 5% seats in
each of the EMRSs is reserved for PVTG students.

In the scheme of National Fellowship, 25 slots out of 750 slots are reserved for PVTG students.
Under National Overseas Scholarship for ST students, 3 slots out of 20 slots are reserved for PVTG
candidate.

(c) & (d): As the enumeration of tribes other than STs has not been done separately in any of the
decadal Censuses since 1951 Census, the population figure/trend for the PVTGs communities as
a whole is not available centrally. However, information, as provided by the Office of Registrar
General of India, on the State-wise decadal population for PVTGs does not show decreasing
population of these tribes. Further, such statistics to show the number of children in these tribes in
the age group of zero to twelve (0-12) are not available.
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MR. CHAIRMAN: Please.
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SHRI AMAR PATNAIK: Mr. Chairman, Sir, | would like to put this question to the hon.
Minister. What is the reason behind merging two major and vastly different central
initiatives, that is, the Development Action Plan for the Scheduled Castes and the
Scheduled Tribes Components into the Prime Minister’s Social Inclusion Mission for
Welfare of SCs and STs? | believe, the National Commission for Scheduled Tribes
has also taken some kind of an objection to this because they think that the problems
of the Scheduled Tribes and the Scheduled Castes are completely different.

21 3] YT : HBIGY, A GG = Sl Y3 UV &, § Ig W PR A1edl g (b
IS I 59 IR H QX AT UTT <761 g &1 H qalr1 =rsdl g fob grgad had
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STgdd URYT 3IR ST5ded o ol F1U1 ST TS HUl-e BIdT &, USYes ¢Igd hulic
RT3 T SfTded BIdT 8, S9H 39 <9 & o1y fafir= Jiormeit & A1e9 & 1 oRg, 15
IR BRIS BT B FIRAT B T8 Bl

SHRI SAKET GOKHALE: Sir, since the question pertains to the tribal communities,
which are vulnerable, especially in the State of Meghalaya, protection of vulnerable
languages is also a big constituent of protecting tribal communities. Through you, |
would like to ask the hon. Minister as to what the current status of including the Garo
and Khasi languages of Meghalaya in the Eighth Schedule of the Constitution of India
is. And, by when does the Government plan to bring Garo and Khasi languages into
the Eighth Schedule of the Constitution of India?

MR. CHAIRMAN: | think, it does not concern the hon. Minister. You can reword your
question.

SHRI SAKET GOKHALE: Since we are asking about the tribes of Meghalaya and we
are asking about the tribal population, the protection of language ... (Interruptions)...



MR. CHAIRMAN: Hon. Member, the hon. Minister can respond only to those in his
jurisdiction. ...(Interruptions)... You, as very informed young Member, are fully
aware of the mechanism of inclusion of languages. | would give you an opportunity to
put another question. ...(/nz‘erru,oz‘/ons)...

SHRI SAKET GOKHALE: But, they have received a proposal. ...(Interruptions)...
They have received a proposal from the Government of Meghalaya as recently as two
months ago. ...(/nz‘errupz‘/ons)...

MR. CHAIRMAN: Alright. Hon. Minister, have you anything to add on this?
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DR. SASMIT PATRA: Mr. Chairman, Sir, my special interest in this question stems
from the fact that my State of Odisha has the largest number of PVTGs, that is, 13.
The hon. Minister in his reply has rightly mentioned that the population figures of
PVTG communities as a whole are not available centrally, and from 1951, the
enumeration has not been done. But the PVTG definition itself says that the
population reduction of specific tribal groups led to them becoming PVTGs.
Therefore, my specific question would be: Considering the sensitivity of enumeration
for PVTGs to understand whether they are growing or decreasing, | would like to
know whether the hon. Minister would consider taking a targetted census or
enumeration for only these 75 PVTG groups, so that we would be able to have a
central database to find out whether they are increasing in numbers or they are
decreasing, the patterns of migration and thereby these programmes would be
helpful.



MR. CHAIRMAN: Question No. 32... Now, hon. Minister.

1 SIS GST : FHIUIT HEIGY, A SR Sl S 18d &, ISP IR H § g1
TrEd § [ I8 I BRIBH &, 389 dicd a1 1 2, RTHH 371 IR 37hH
STl ST AT 9eT W S9HT o Jdhd 2l

MR. CHAIRMAN: | read out Q. No. 32 because Shri Saket Gokhale had raised a good
issue but from the wrong Minister. His jurisdiction is not there. | am sure he will find
a way out to raise this issue comprehensively at a proper forum as per rules.

Question No.32.
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